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Shri Jalpal S in fh : May I know

whether the Governm ent have aban
doned the exploitation o f bagasse for 
paper manufacture?

Shri Manubhal Shah: As the House 
is aware, w e are trying  to set up a 
factory in Shakam agar based on 
bagasse.

Shri Hem  Barua: May I know  the 
progress so far made in the paper and 
pulp industry in Assam fo r  which

licence was given to Balmer Lawrie 
& Co.?

Shri Manubhal Shah: That parti
cular company is going forward. At 
a recent meeting o f  the Committee, 
we are trying to set up one more 
plant in Assam.

Integrated Housing Scheme
+

["Shri Panigrahi:
*538. ^ Dr. Bam Subhag Singh:

Shri D. C. Sharma:
W ill the Minister of Works, Hous

ing and Supply be pleased to state:
(a ) whether any integrated hous

ing scheme is under consideration o f 
the Union Government;

(b ) whether there is any proposal 
by the Union Government for setting 
up a Central Housing Corporation; 
and

(c ) whether State Government* 
will be asked to set up similar cor
porations in the State?

The Deputy Minister o f ' Work*, 
Housing and Supply (Shri Anil K . 
Chanda): (a) Yes, Sir.

(b ) No, sir;
(c ) It is proposed to set up Housing 

Corporations in the States.

Shri Panlgrahl: There are separate 
schemes for building houses for the 
police and industrial workers. May I 
know whether this integrated scheme 
is made to integrate all these housing 
schemes together?

Shri Anil K. Chanda: So far as this 
Ministry is concerned, we have nothing 
to do with the construction o f houses 
for the police. The three urban 
schemes, one for industrial labour, one 
for slum clearance and the other for 
low  income group,— these are the three 
schemes which it is proposed to mte- 
gate.

Shri Tangjunanl: In the 15th Annual 
Labour Conference and also the subse
quent conference that was held in 
Bangalore, it was decided that the
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crew  or a passenger, could be allowed 
State Housing Boards should be very 
soon set up. May I know how soon 
that Housing Board w ill be set up?

Shri Anil K. Chanda: For setting
up State Housing Corporation, enabl
ing legislation at the Centre w ill be 
necessary.

Shri Tangamani: May 1 know when 
that legislation is likely to com e up?

Shri Anil K. Chanda: W e are w ork 
ing on it.

Shri Heda; In the low income group 
housing scheme, in the beginning. G ov
ernment had decided to give loan^ to 
individuals. Then they made a condi
tion that they should join some co
operative society or other. A re G ov
ernment aware that because o f that 
condition, progress in the low  income 
group housing scheme has not been 
adequate and if so, whether the G ov
ernment would retrace and go to their 
original position?

Shri Anil K. Chanda: Individuals
still continue to enjoy the benefit of 
loans from  Government. In some of the 
States a lot o f construction is going on 
in this field.

National Industrial Development 
Corporation

•KSfl f  Shri Morarka:
\  Shri Nathwanl:

W ill the Minister o f Commerce and 
Industry be pleased to state:

(a ) the names o f new industrial 
units for which project reports have 
been prepared by the National In
dustrial Development Corporation 
w ith the help o f foreign technical 
teams;

<b) what is the total expenditure 
involved in preparing these reports; 
and

(c )  whether these industiral units 
would be launched by Government or 
whether private sector would be 
aslBed to undertake any o f such pro
jects?

The Minister of lotartry (Shri 
Manubhai Shah): (a ) May I draw the 
attention o f the H on'ble M em ber to 
the Annual Report of the Corporation 
for the year 1956-57 and also to my 
reply to the Starred Question No. 373 
on tne 26th July, 1957.

(b ) A bout Rupees Tw o Lakhs and
Eighty-Seven thousand.

(c ) Governm ent w ill consider and 
decide the manner in w hich these pro
jects should be set up as soon as they 
are ready for implementation.

Shri Morarka: M ay I know  whether 
any commitment has been made In 
respect o f any o f these projects on 
which report has been finalised?

Shri Manubhai Shah: So far as the
technical side is concerned, practically 
all the surveys and reports are ready. 
It is not only the credit payments 
which are being negotiated.

Shri Morarka: M ay I know  whether 
these schemes have been exam ined 
by the Planning Commission and 
whether they have been included in 
the core of the Plan before any 
commitment is made o f foreign ex 
change in respect o f these schemes?

Shri Manubhai Shah: Internally
r>ll these questions always arise. The 
Planning Commission is consulted by 
the Ministry at all stages. W hether 
it will be included in the core o f  the 
Plan or not w ill depend upon the 
credit payment terms whether they 
will cast a burden on the foreign ex
change position or relieve it.
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